
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH @URT OF ASSAM, NAGALAND, MIZORAIY AND ARUNACHAL PRADESH)

No,HC.vU-81/2007/4950/A

Smt Jayashree Bora,
Jt. Registrar (Mgilance),
Gauhati Hiqh Court,
Guwahati.

From

To,

Sub:

Ref:-

Sir,

Shri laspal Singh,
Principal Judge, Family Court,
Barpeta. r<

Dated Guwahati the )une,2024.

Restricted holiday.

Your letter No. FCBI 151 Adminl2024l492 dtd. 06.06.2024.

With reference to the above, I am directed to inform you that you have been
granted restricted holiday on 05,05.2024. The Counsellor, Family Court, Barpeta shall
remain in charge of your Court and Office in your absence.

Yours faithfully,

e Ll_
JT. REGISTRAR ruIGILANCE')

tlemoNo.Hc.vtI-81/2007/49s1/A dated L.A.o-OZt,
Copy to :

.r/ fhe eroiect wanager, Gauhati High Court.

]T. REGISTRAR (VIGILANCE)
]
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